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PREFACE 

This publication contains a brief resume' of work done by 
Lok Sabha during the First Session of Fifth Lok Sabha, 1971. 

NEW DELHI; 
APril 26, 1971. 

112 (E) LS-x 
(i) 

S. L. SHAKDHER, 
Secretary. 
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RBSUMB' OP WORK DONE BY Wit SABRA DURING TIIB FIRST SBS-
SION OF FIPTR LOK SABRA (MARCH-APRU., 1971) 

I. DURATION OF SESSION 

:Date of commencement 

,Date of adjournment sin, die 

Date of prorogation 

'Number of days of sittings. 

.Number of hours of,:sittings 

19th March, 1971 

2nd April, 1971 

7th April, 1971 

12 

63 hours and 55 
minutes. 

...J 
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[ Bills introduced IS 

2 Bills passed by Rajya Sabha and laid nn the Table. • I 

3 Bills passed. • 16 

4 Billa referred to Select Committee NO 

, Bill. referred to Joint ~ttee  NO 

6 Bills orilinatina in, and referred to Joint CoDUDittee by Rajya Sabha, 
in respect of which motion for concurrence wu adopted by Lok Sahha. I 

7 Bills withdrawn • • • 
8 Bill, pending at the end of the ~i  
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3. CALLING ATTENTION STATEMENTS 

:'SI. 
No. 

Brief subject Name of the Member NlJlle of the Minilter Time 
who c:alled attention taken 

Date of Statement 

H-M 

I Work-to-rule policy adopted Shri Shashi Bhushan Dr. Karan Singh o' 40 
by the employees of the 
Indian Alllines Corpora- 24-3-1971 
tion and consequent loclt-
out declared hy the Man-
agement 

2 Shortqe of small coins in Shri S. M. Krishna Shri Vidya Charan 
the country Shukla o' 30 

25-3-1971 

~ Atrocities inflicted on Hari- Shri Atal Bihari Vaj- Slari Krishna Chan-
jans of Choti K.hatu in payee dra Pant 
N .. aur Dim. (Raja,than) -------

.If The OUtcome of the Deputy 
Election Comml"ioner', 
enquiry in Cbandiprh ab-
out flndinl of lurplu. bal-
lot papen 

Shrl Jyotirmoy Bosu 
26-3-1971 

Shri H. R. Gokhale 

0'43 

·s The whole-sale closure of Shri A. C. George Shri Lalit Nirayan o· 14 
168 cashew factories In Mlshra 
Kerala -------

30-3-1971 
"6 Strike by worlten of North- Shri BhOJendra Jha Sbri K. Hanumanthuya o' 32 

Eastern Railwav at Baranni 
and Garhara . 31-3-1971 

4. FINANCIAL BUSINESS 

Date of Date(s) of discussion Time 
Subiect .,resenta- talcea . 

tion 

--I 

IBadpt (Railways)for 1971-72. 

<Supplementary Demands for 
GIant. in re.pect of the 
Budaet (Railways) .(or 
1970-71. 

'''Discussed to,ether, 

2 3 4 -
(i) "U .. ,. Buclpt 

H.M. 

24-3-71 }.Dlscullion and voting 
25-3-71 on Demands for 

24-3-711. ·General Discu •• ion I 
25-3-71! 

Grant. on Account 4'" 

23-3-71 24-3-71 }.Discussion and VOtin1j 
25-3-71 011 Supplementary 

Demands for Grants 
(Railways) 
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Subject 

1 

10 

Date of 
presenta-
tion 

2 

Date(s) of discussion 

3 

(iii) Budpt ill respect of ValOD territory ofMaalpur 

iJud,et (Manipur) for the year 
1971-72. 

~ eme tar  Demands for Grants 
in respect of Union Territoty of 
Manipur for 1970-71. 

-Discussion and 
Volinl on DenlanJs 
for Grants on Ac-
c:aunt. 
-Discussion and 
Votina on Supple-
mentarv Demands 
for Grants (Manipur). 

(iv) Bud,et la r..,.ct ofth. State olW .. BeD«.t 

Time 
taken 

H. M. 

:Budlet (West Bengal) for the year 27-3-71 29··3-11 t:'sc:uSlion and vot-l 
1971-72. ig on Demands for 

·Grants on Account . 

. Supplementarl Demand. for Grantl 27-3-71 29-3-71 (DiSClI"ion and'Vot- I'II 
in respect 0 the State of West ingon Supplemen-J 
Bcnpl for 1970-71. tary Demands for 

Grants (West Ben-
pI). 

(y) Bud .. t la respect ot the State of Orl ... 

Bud,et (Orina) for the year 1971-
72. 

.Supplementary Demands for Grants 
In respect of the State of Orissa 
for 1970-71. 

27-3-71 29-3-71 -Discussion and Vot-
in, on Demands for 
Grants on Account 

27-3-71 29-3-71 -Discussion and Vot-
inion Supplemen-
tary Demand. for 
Grants (Orissa). 

(vi) Bud,et fa re.pect of the State of MYlore 

2'06 

IBud,et (Mysore) for the year 1971-
72. 

.Supplemenary Demands for Grants 
in respect of the State of My"re 
for 1 970-7 1 • 

.DiSCUSSio.n and vot-l 
in, on Demands for 
Grants OR Account 

*Discussion and vot-\ 

*Discussed toaether. 

inion Supplemen-
tary Demands for 
Grants (Mysore). 

tDiscuned together with the Stattltory Resolution approving the c:ontinu.nce in 
.toree ofthe President', Proclamation in rupect of the State of West Ben,al. 



s. MOTIONS 

(I) Motlou for Ele8tloa of SpeBer/Depty Sp ....... 

Brief Subject Under Proposer Seconder Date of Deci,ion of 
rule dilcusslon the House 

~  Choosing Shri G. S. 7 Shrimari Shri Raj 22-3-71 Adopted 
Dhillon as the Speaker. Indira Bahadur unanimously. 

Gandhi 

oZ. Choosin, Shri G. G. 8 ShriA.K. ShriRam 27-3-71 Adopted 
Swell as the Deputy Gopalan Kri.hna unanimous I,. 
Speaker. Sinha 

II '. ... -
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6. OATH OR APpmMATION 

~ ... -._-------.-
Hindi 
BIlJI'·h 
Taiait 
Benp1i 
Marathi 
ItInnIda 
Orfya 
Urn 
Telqu 
Matlyalaa 
SlIlIhlt 
Alllaeae 
Gajarati 
Punflbi 
ICahmlri 

Belli_Ii 
SqUlh 
HfDdf 
Malayal .. 
It .. hmJri 
Tamil 
Telaau 

. Bcapli 

EDiJiIh 
M ..... hi 

Hindi 
HiDdi 
Tamil 
TlIIliJ 
Bngll,h 

19-,-1", 

} ........ . 

27-3-1t71 
ap-3-1,.,' 
30-,-1,.,1 
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1.0Br.rUAAYREFB.ENCES 

SI. Hae "partiatlltl of Member- Dateo! Date on Time RelDara 
No. lhip death which takeD 

reference 
made 

H.M. 
I. Shri M.u.IlhUMd 'Islammuddillt 

Member of the Fint Lot Sutta. 18-12-10 '23-3-71 

2. Dr. Edward Paul Mathuram • .Mal-
.,. of the Fint Lot Sabha. 

17-1-71 23 3-71 

3· Shri Nath Pai • .Mezna,et of the Second, 
Third aDd Fourth Lok Sabba 18-1-71 23-3-71 

Shri C. N. P. Sinha. Member of the 
O-SI 

4· 
Firlt Lot Sabha 6-2-71 23-3-71 

1--5· Shri K. M. Munahi, Member of the 
Conltituent Assembly and Provi-
lional Parliament 8-2-7J 23-3-71 

d. Shri B. P. Cbaiha Member of the 
Pint Lot SlIbha. 2S-2-71 23-3-71 

7· Sbri D. C. Malik. Member of the 
Second Lot Sabha 22-2-71 23-3-71 

1-8. Sbn Dhirencira Nath Datta, M-.ber 
of the Coaatituent Assembly. . 2-4-71 0-02 

8. PANEL OF CHAIRMEN 

-------
Date of nomination 

-----------..... --..... ------------------------
-Prof. R. D. Bhmdare 
.Shri ]yotinaoy BOIU 
.Sbri K. Mmoharan 

Shri K. N. Tewari 
Prof. R. D. Bhandare 

: } 19-3-71 

.124-3-71 

. J 

9. PAPERS LAID ONTHB TABLE 

0) 8J QIIftrnment 

(if) IIr Pdftte Member. 
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Subject Date 

Cancellation ofaittlnp ohhe Houle fixed for 5th, 6th and 7th April, 197 J 

• 16. STATEMBNTS BY MINISTERS 

C. SIUNIIDtc at.temnta .... , .... IIIId ... Ral. 372 

SI. Subject Name of MiDfem Date Tune 
Nn. P.r:. 
.  I Accident at the Indian Airline. Dr. lCaran Sinah 26-3-71 0-06 

banpr at New Delhi on 
25-3-71 

2 Recent developments in PUis- Sardar Swaran Sinah 21-3-71 1-23 
tan 

3 Government bUliness for the Shri Raj Bahadur . 27-3-71 0-01 
week commencing the 29th 
March, 1971. 

" Mi i~ Dakota of 
Jama r Company 

Mesln. Dr. (Snlt.) SuojillU,tabilbi 2,..3-11 o-os 

S Arrears of price of sugarcane Shri Annasahib P. 5hinde ~  0-08 
payable by sUlar factories to 
the growers. 

@6 Sighting of wreckage of the Shri Raj Bahldur . 1-4-71 ~  
millin, Dakota of Messrs. 
Jamair Company 

7 Findin,. of the Comminion Shri Krishna Chaadra I 2-4-71 0-02 
apPointed to inquire into the Pant. 
incidents taken place in Delhi 
on 6-+-70 in conDec:tion with 
the Proceesion taken out by 
5.S.P. 

@The Statement was made by the Minister of ParlillMDtllr)' Aft"aJra and Sbippm. IftII 
Transport on behalf of Minieter of Tourism aDd Civil Ali.don. 

(U) Correctlq lafol'lll.doa ........ DInoctl_ .. 

----.----------------------.---
Brief Subject Name of Mlnilter 

·Correctin, the anewer liven on Shri A. K. Kilku . 
16-U-70 to Starred Que.tiOD No. 
131 ~ i a non-utiUaatioD of 
N.D.M.e. Hostel in Chanakyapuri. 

-Statement wa. Jald 01'1 the Table. 

Date 

2-4-71 

Time 
tll:en 

H.M. 



17. STATBMBNT SHOWING TIME TAKBN ON VARIOUS KINDS OPBtJSINBSS 

BUllDo .. 

BILLS-

(a) GoYcnuDeDt BUl. 

(b) Private Memben' Bills 

BUDGBTS-

(a) Railway Budaet 

(b) General Budget 

r 

H,M, 

• • 
5 24 

o oS 

7 20 

Percen-
tIP to 
tbe total 
time, 

0' I 

7'7 

II' 5 

(c) Bud.aet. in respect of StatesiUnion territory under Prelident's 
rule, ,  ,  ,  ,  ,  ,  ,  ,  , .S 16 8'2 

CI\LLlNG ATTENTION NOTICES (Rule J97) 

DISCtJSSIONS-

Short Daration DileUllioQ8 (R.ule 193) 

MOTIONS (Rtllc:s 191 & 342) 

PRESmBNT'S ADDRESS 

QUBSTIONS 

RBSOLUTIONS-

(a) Govemment Resolution 

(b) Statutory Resolutions 

(c) Private Members' es ti ~ 

STATZMENTS (Jlule 372) 

OTHER MAnERS, suc'"' as Oath or Affirmation, Papers laid on 
the Table, Obituary References etc, 

3 ~ 

1 00 

2 04 

12 25 

5 32 

·0 04 

·0 16 

3 2S 

I 50 

1I 04 

63 5S 

S'I 

1'6 

:\'2 

19'4 

8'7 

0' I 

·0'4 

S'3 

2', 

17'. 

Joo'O 

--------------------------------------------
.Jolnt dflCUllion took place on Statutory Resolution (ViJ. S, No, I of Statement J 3 (ii) 

p. 11) IUld Budt;et in respect of the State of West Bengal (vU, Statement", 4(iv), 
Po (0). Time takeD on joint dileu •• ion on thit item bas been shown under Budpt. fn 
reapcct of State./Union territory under President', lule, 

~ 

GMGJPND-IlS ~  LS-2o..S-71-700, 




